: -\ ~ NATIONAL COMPANY LAW TRIBUNAL
| AHMEDABAD BENCH
'~ AHMEDABAD

- C.P.No.37/441/NCLT/AHM/2018

P Name of the Company: Astron Paper and Board Mill Ltd.

S KitGanyembhoiPael o
-~ >ection of the Companies Act:  Section 441 of the Companies Act. 2013 .
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 ORDER
Learned Advocate Mr. Ishan Shahkﬁgresent for the Petitioners.
- The representation of ROC is received.

 The petitioner to issuc a further notice informing the date of hearing to the Central
- Government through the otfice of the RD and ROC along with copy of the present
- petition and to file proof of service. @~ IR S

- List the matter on 07.05.2‘018 -

 MANORAMAKUMARI ~ HARIHAR PRAKASH CHATURVEDI

- MEMBER JUDICIAL ~ MEMBERJUDICIAL

- Dated this the 4th day of April, 2018.




